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tfTHE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): 
(a) and (b) Excepting the Govern 
ments of Jammu and Kashmir, Kerala 
and West Bengal, whose replies are 
awaited, the other State Governments 
and UT Administrations have not re 
ported any such search, arrest or 
harassment, during the relevant 
period,]  

Apprehension and    conviction of persons 
in Delhi and other    Union territories 

1163. SHRIMATI SAROJ KHA-PARDE: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of persons apprehended  
and     convicted,  separately  in 

Delhi and other Union territories during the 
last six months under the Essential 
Commodities Act for charging excess rates, 
refusing to sell goods in spite of having 
sufficient stocks of those goods and tor non-
displaying of stock and price lists: and 

(b) the number of persons whose licences 
have been suspended during the above 
period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL):-(a) and (b) A 
statement containing the requisite information 
in res-pect of all the Union Territories is laid 
on the Table Of the House. 

Statement 
The  number of persons ahpreherded and convicted Separately in Delhi and other 'Union  territories 

timing the last six  months under the Essential Commodities Act, for charging excess rates, 
refussing to sell goods inspite of having sufficient slocks of these goods and for not displaying '    '     
of Stock and Price Lists and the Number of Persons  whose   Licences have been suspended 
during the above period.  

 
t[    ] English translation.


